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SI. No 
1. 
2. 

Appeal Number 
ITA 
ITA 

316 
469 

AGR 

(Sunil Kumar Singh) 

Dated: 12 Aug 2026 

AGR 

Judicial Member 
ITAT, Agra Bench, Agra 

Brajesh Kumar Singh, Hon'ble Accountant Member 
Sunil Kumar Singh, Hon'ble Judicial Member 

And 

2026 
2026 

PRONOUNCEMENTS 
Assessee 

Shoeb Ahmad & Company v. ITO 
Sub Major Sub Bhadauriav. ITO 

Bench 
Agra 
Agra 

Author 
AM 
AM 

BK 

Result 
Allowed 
Allowed 

(Brajesh Kumar Singh) 
Accountant Member 
ITAT, Agra Bench, Agra 
Dated: 12 Aug 2026 
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